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Textile Goods 
• 3733. SHRI CHIRANJI LAL 

SHARMA: Will the Minister of RAIL-
WAYS be pleased to state: 

(a) whether it is a fact that Textile. 
a lld Luxury goods worth Rs. 65 crores 

are reported to be lying at the Indian 
rail head of Raxaul on the border. as 
these have not been cleared by Nepa-
lese importers; 

(b) if so, its eftect on movement of 
wagons; and 

(c) the steps taken or proposed to 
be taken to clear them? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF RAILWAYS (SHRI 
MALLIKARJUN) : (a) A larg~ 
number of packages have been await-
ing clearance at Raxaul-Nepal siding 
by Nepalese importers. The Il.~gregate 
value o.f such goods could not be 
assessed. 

(b) This has also resulted in deten-
lion to loaded wagons off and on for 
...lnloading for want of space with con-
sequent regulation of traffic to Raxaul. 

(c) The follOwing steps haVe been 
taken to expedite clearance of goods 
at Raxaul: 

(i) Imposition of special higher 
rate of wharfage, Le. Rs. 1.50 per 50 
Kg, or part thereof per day or part 
of a day with effect from 15-5-1980. 

(ii) Auctioning from time to time, 
of packages remaining uncleared for 
over six months, after completing all 
formalities. 

(iii) Liaison with customs officials/ 
consignees and officials of His 
Majesty's Government of Nepal to 
assist in quick clearance. 

Loading facilities at Madras Outer 
Barbour 

3734. SHRI M. V. CHANDRASl{E. 
KHARA MURTHY: 

SHRI P. M. SAYEED: 
SHRI BALASAHEB VIKHE 

PATIL: 

Will the Minister of SHIPPING 
AND TRANSPORT be pleased to 
state: 

(a) whether a proposal to improve 
the loading facilities for iron-ore from 
the Madras outer Harbour is before 
the Union Government; 




